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Introducing * 'N«w Train m »  N«ftr 
Jalpaimri to New pelhi

11147* SHRI K, B. CHETTRI: WIE 
the 'Minister of RAILWAYS be pleas
ed to state;

(a) whether Government have re
ceived any representations from the 
public or the Members of Parliament 
demanding the introduction of a new 
train from New Jalpaiguri to New 
Delhi;

(b) if so, the detailg thereof;

(c) whether the introduction of a 
new train from New Jalpaiguri to 
New Delhi is under the active consi
deration of Government; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF* RAILWAYS 
<SHRI SHEO NARAIN): (a) and
(b). A representation has been re
ceived from Members of Parliament 
against inconvenient timings of 1551 
]56 Tinsukia Mail* at New Jalpaiguri 
and for introduction of a view fast 
tram between New Delhi and New 
Jalpaiguri with convenient timings at 
New Jalpaiguri.

(c) and (d). It is not always possi
ble to provide convenient timings of 
long distance trains like Tinsukia 
Mail at intermediate stations like New 
Jalpaiguri. Introduction of a new 
train between New Delhi and New 
Jalpaiguri is, at preset, operationally 
not feasible fo: want to spare line 
capacity On sections enroute and ter
minal facilities in Delhi area.

Decision regarding Portraits of Pre
sident and Prime Minister In Offices 

and Missions Abroad

11148. SHRI D. D. DESAI: Will the 
Minister of EXTERNAL AFFAIRS be 
Pleased to stater

(a) whether Government has taken 
or thinking to take any decision that 
the portraits of the President and the 
Prime Minister will not adorn the

walls of the Ministry, offices and also 
the missions abroad;

(b) if so, the rea&ons behind the. 
same; and

(c) if not, what i& the reaction of" 
Government to the news item as ap
peared in the newspapers on 24th 
April, 1979 in this regard?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE); (a) There has been no 
change in Government’s policy that 
appropriate prominence should be 
givtta to porttraits of iMahatma 
Gandhi and the President of India, 
and portraits 0f important and res
pected leaders should continue to be 
displayed in Indian Missions. The 
Prime Minister does not desire his 
photographs to be displayed in Gov
ernment offices and instrucff&ns' to 
this effect were issued in 1977.

(b) Does ’not arise.

(c) The news item appearing in 
newspapers on 24th April, 1979 in this 
regard is inaccurate and the correct 
position is stated above.

P.F. against Mewat Press, Gnrgaon

11149. DR. VASANT KUMAR 
PANDIT: Will the -Minister of PAR
LIAMENTARY AFFAIRS AND LA- 
BOUR be pleaded to state:

(a) whether Mewat Press, Gurgatfti 
has not been depositing the amount 
of Provident Fund and Employees 
State Insurance Scheme of employees 
regularly with Government and if so, 
the amount outstanding on this ac
count during the last three years;

(b) the newsprint quota and other 
financial assistance being given to this 
Press by Central;State Government; 
and

(c) what is its weeklyimonthly cir
culation and how much profit it is 
earning annually by way of Govern
ment advertisements?
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THE MINISTER OF STATE IN 
TOE MINISTRY OP LABOUR AND 
PARLIAMENTARY AFFAIRS (DR. 
RAM KIRPAL S1NHA): (a) The Em
ployees’ Provident Fund authorities 
have reported that a* per inspection 
carried out on the 4th May, 1979, M|s. 
Mewat Press, Gurgaon is mot cover- 
able under the Employees’ Provident 
Funds a»d •Miscellaneous Provisions 
Act, 1952 as the number of persons 
employed in the establishment is less 
than twenty.

According to the information fur
nished by the Employees’ State insur, 
ance Corporation, tfcig establishment 
is not registered under the Employees’ 
State Insurance Act, 1948.

(b) and (c). Information is not 
■available with the Ministry of Labour.
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Hari Nagar Dispensary, Ddhi
11151. SHRI YUVRAJ: Will the

Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether it is a fact that though 
the number of beneficiaries'registered 
with Hari Nagar Dispensary Delhi 
is about 16,000, no specialist (eye, 
children, medicine) visits the dispen
sary with the result that patients are 
referred to Dr. Ram Manohar Lohia 
Hospital which is about 13 kmi. from 
the dispensary;




